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Andhr:J Pradesh Pollution Control Board, 
Regional Office : Tirupati 
ENVIRONMENTAL ENGINEER 

. A.P. Pollution Control aoanl ! 
Re1ional Offlc:a : TlllUPMI 



Re ort of the APPCB in com Hance with H n'ble NGT Order dt. 15.03.2024 in 

O.A. No. 133 of 2023 SZ filed b Sri T. Amaranatha Padmavathi Garden 
Perumalla Palli P 

encroachments and unlawful construction o cricket grounds and loss occurred 
to Tummala unta tank Tiru ati Rural Tiru ati District A.P. 

It is submitted that, Hon'ble National G een Tribunal (NGT), Southern Zone, 
Chennai has issued the following order on 15. 3.2024 on O.A. No. 133 of 2023 (SZ) 
filed by Sri T. Amaranatha, Padmavathi Garde , Perumalla Palli (P), Tirupati Rural, 
Tirupati District, A.P on complaining encroac ments and unlawful construction of 

cricket grounds and loss occurred to Tumm agunta tank area, Tirupati Rural, 
Tirupati District, A.P. Copy of the order is here ith enclosed as Annexure. 

"1. At the request of the learned counse appearing for the District Collector - 
Tirupati District, Andhra Pradesh Pol tion Control Board and Irrigation 
Department to file their reports, post the atter on 10.05.2024." 

It's also submitted that, officials of this o fice have inspected the above alleged 
area on 30.04.2024 and observed that, play grounds such as Two carpet grass 
cricket grounds, Football ground, volley ball co rt, Tennis court, Walking tracks with 

temporary structures for toilets and shelters exjsting in the area. 

During inspection, it's also observed tha, there is no wastewater discharge / 
discharge of any industrial wastewater is joi ing to the said tank area. A bund 
exists towards eastern direction to the tank are . 

It's also submitted that, AP Pollution ontrol Board have not issued any 
licenses / permissions for constructional ities / beatification activities at the 
said area of Thummalagunta village. 

This report is submitted to the Hon'ble N Tin due compliance of the Hon'ble NGT 
Order dt. 15.03.2024 in 0.A. No. 133 of 2023 (SZ). The APPCB will abide by all such 
directions as this Hon'ble tribunal may deem fi 

Date: 08.05.2024. 
ENVIRONMENTAL ENGINEER 
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ENVIRONMENTAL ENGINEER 
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